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 अध्यक्ष  महोदय  :  एक-एक  करके  बोलिये।

 श्री  रघुनाथ झा  (बेतिया)  :  हम  भी  बोलेंगे।

 अध्यक्ष  महोदय  :  आप  भी  बोलेंगे।

 12.06  hrs.

 Re:  Alleged  Levelling  of  Corruption  charges  by  Two  Union  Cabinet  Ministers  against  each  other.

 Title:  Regarding  alleged  levelling  of  corruption  charges  by  two  Union  Cabinet  Ministers  against  each  other.

 प्रो.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली)  =  अध्यक्ष  जी,  कल  हाउस  में  यह  सवाल  उठाया  गया  था  कि  लालू  जी  ने  और  श्री  रामविलास  पासवान  ने  जो  एक-
 दूसरे  पर  गंभीर  भ्रष्टाचार  के  आरोप  लगाये  हैं,  उन  आरोपों  के  बारे में  प्रधान  मंत्री  जी  उत्तर  दें।  कल  लालू  प्रसाद  जी  ने  हाउस  में  एक  वक्तव्य  दिया  था,  जिसमें  उन्होंने
 कहा  कि  मैंने  श्री  रामविलास  पासवान  जी  पर  कोई  आरोप  नहीं  लगाये।  यह  इतना  उपहासास्पद  और  मजाकिया  बयान  था,  कल  सारे  टी.वी.चैनलों  ने  जो-जो  आरोप
 उन्होंने  लगाये,  उन्हें  रिपीट  किया।  सारे  समाचार-पत्रों  ने  लिखा  कि  उन्होंने  हाउस  को  मिली  किया,  उन्होंने  आरोप  लगाये  थे  और  वे  आरोप  उन्होंने  किस-किस  दिन

 लगाये  थे,  उसके  बारे  में  भी  समाचार,  (व्यवधान)  अध्यक्ष  जी,  मैं  कह  रहा  ति हूंसी€  (व्यवधान)

 अध्यक्ष  महोदय  :  यह  ठीक  नहीं  है।  आपने  नोटिस  भी  नहीं  दिया।  Just  now  you  sent  a  slip.  Even  then  |  called  you.

 ...(Interruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA:  There  is  no  question  of  giving  notice.  |  have  raised  it  previously  also.

 ...(Interruptions)  It  is  a  matter  of  privilege  and  the  Prime  Minister  has  to  reply.  ...(/nterruptions)

 MR.  SPEAKER:  Do  you  want  the  Prime  Minister  to  make  a  statement?

 PROF.  VIJAY  KUMAR  MALHOTRA:  Yes.

 MR.  SPEAKER:  Let  the  Government  respond.  |  have  nothing  to  do.

 ...(Interruptions)

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  URBAN  DEVELOPMENT  (SHRI  GHULAM
 NABI  AZAD):  The  Ministers  concerned  want  to  clear  their  positions.  ...(/nterruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA:  It  should  not  be  Shri  Ram  Vilas  Paswan;  the  Prime  Minister  should  reply.
 ...(Interruptions)

 MR.  SPEAKER:  Here  is  the  Minister.  Let  us  hear  the  Minister.

 ...(Interruptions)

 SHRI  GHULAM  NABI  AZAD:  Both  the  Ministers  want  to  say  something.  ...(/nterruptions)

 MR.  SPEAKER:  Have  you  got  anything  to  say?  You  hear  him.  What  is  this?

 ...(Interruptions)

 MR.  SPEAKER:  Only  Shri  Ram  Vilas  Paswan"s  statement  will  be  recorded.

 (Interruptions)
 *

 MR.  SPEAKER:  Let  us  hear  him.  A  Minister  wants  to  speak.  You  have  mentioned  his  name.  He  wants  to  speak.

 ...(Interruptions)

 अध्यक्ष  महोदय  :  यह  क्या  हो  रहा  है?

 MR.  SPEAKER:  You  have  mentioned  his  name  in  the  House.  You  have  taken  his  name  in  the  House.  He  wants  to

 reply.  He  is  present  here.

 ...(Interruptions)

 MR.  SPEAKER:  Let  us  hear  the  Minister  if  he  has  anything  to  say.



 ...(Interruptions)

 MR.  SPEAKER:  It  is  very  unfortunate.

 ...(Interruptions)

 *  Not  Recorded

 श्री  प्रभुनाथ  सिंह  (महाराजगंज,  बिहार)  :  इस  मामले  में  प्रधान  मंत्री  जी  जवाब  देते  (व्यवधान)

 MR.  SPEAKER  :  You  take  your  seat.

 ...(Interruptions)

 MR.  SPEAKER:  You  take  the  name  of  the  Minister.  He  is  willing  to  speak.  And  if  you  will  not  hear  him,  this  is

 strange.

 ...(Interruptions)

 श्री  रघुनाथ  झा  (बेतिया)  :  आडवाणी  जी  के  मामले  में  वाजपेयी  जी  को  बुलाया  जाए  aE}  (व्यवधान)

 MR.  SPEAKER:  Nothing  will  go  on  record.

 (Interruptions)

 MR.  SPEAKER:  Hon.  Members,  |  earnestly  appeal  all  of  you,  please  do  not  bring  down  the  name  of  Parliament.
 What  are  we  doing  here?

 ...(Interruptions)

 MR.  SPEAKER:  Is  it  the  way  you  want  to  maintain  the  decency  and  decorum  in  this  House?  All  of  you  are  shouting
 together.

 ...(Interruptions)

 MR.  SPEAKER:  |  have  allowed  you  to  speak.

 ...(Interruptions)

 MR.  SPEAKER:  You  have  taken  the  name  of  a  Minister  in  the  House.

 ...(Interruptions)

 MR.  SPEAKER:  Please  sit  down.  |  amon  my  legs,  and  nobody  is  listening  to  me.  There  is  no  respect  for  the  Chair
 in  this  House.  You  have  only  given  lip  service.  Your  assurances  are  only  lip  service.  This  is  very  strange.

 ...(Interruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA:  Sir,  |am  only  requesting  the  hon.  Prime  Minister  to  come  to  the  House,  and

 reply  on  this  issue.  ...(/nterruptions)

 MR.  SPEAKER:  |  cannot  dictate  the  hon.  Prime  Minister  to  come  to  the  House.  You  keep  on  repeating  it.

 ...(Interruptions)

 MR.  SPEAKER:  Nothing  else  will  be  recorded.

 (Interruptions)
 *

 MR.  SPEAKER:  Nothing  is  being  recorded.  Why  are  you  shouting?  Please  do  not  shout.  |  would  not  permit  this.

 ...(Interruptions)

 MR.  SPEAKER:  The  situation  is  becoming  intolerable.  Please  sit  down.

 ...(Interruptions)



 अध्यक्ष  महोदय  :  आप  लोगों  को  क्या  हो  रहा  है?  आप  कैसे  काम  कर  रहे  हैं?  ये  कया  बात  है?

 a€;  (व्यवधान)

 MR.  SPEAKER:  How  can  |  compel  the  hon.  Prime  Minister?  ॥  is  entirely  for  them  to  call  the  hon.  Prime  Minister.

 ...(Interruptions)

 MR.  SPEAKER:  You  have  taken  the  name  of  a  Minister,  and  made  allegations  against  him.  The  concerned  Minister
 wants  to  reply,  and  you  are  not  giving  him  the  opportunity.  What  is  all  this  going  on  in  the  House?  |  would  not  allow
 this.

 ...(Interruptions)

 अध्यक्ष  महोदय  :  बोलने  का  कोई  फायदा  नहीं  है।  कुछ  रिकार्ड  पर  नहीं  जा  रहा  है।

 ae  (व्यवधान)

 MR.  SPEAKER:  Only  the  statement  made  by  Shri  Ram  Vilas  Paswan  should  be  recorded.

 (Interruptions)
 *

 *  Not  Recorded

 रसायन  और  उर्वरक  मंत्री  तथा  इस्पात  मंत्री  (श्री  रामविलास  पासवान)  :  आप  पहले  सुनिए।  8€]  (व्यवधान)

 अध्यक्ष  महोदय,  मुझ  पर  यह  आरोप  लगाया  गया  है  कि  मैंने  केन्द्रीय  मंत्री  के  विरुद्ध  आरोप  लगाकर  केन्द्रीय  मंत्रिमंडल  की  सामूहिक  जिम्मेदारी  का  निर्वहन  नहीं  किया
 है।

 महोदय,  मैं  बताना  चाहता  हूं  कि  मैंने  किसी  भी  केन्द्रीय  मंत्री  के  खिलाफ  कुछ  नहीं  कहा  है।  मैंने  जो  कुछ  कहा  था,  वह  बिहार  के  संबंध  में  था।  दिल्ली  में  यू.पी.ए.  की
 सरकार  है।  पूरा  देश  जानता  है  कि  मनमोहन  सिंह  जी  से  ज्यादा  ईमानदार  व्यक्ति  दूसरा  नहीं  है।  श्रीमती  सोनिया  गांधी  ने  देश  के  लिए  सुप्रीम  सैक्रीफाइस  किया  है।
 इसलिए  मुझ  पर  यह  गलत  आरोप  लगाया  गया  है  कि  मैंने  किसी  केन्द्रीय  मंत्री  के  खिलाफ  कोई  आरोप  लगाया  है।  मैंने  ऐसा  नहीं  किया  है।

 महोदय,  बिहार  में  सभी  राजनीतिक  पार्टियां  हैं  और  हर  पार्टी  अपनी-अपनी  बात  कहती  है।  मैंने  जो  भी  कहा,  वह  बिहार  सरकार  के  संबंध  में  था।  केन्द्रीय  सरकार  के
 खिलाफ  कुछ  भी  नहीं  था।  इसलिए  मेरे  द्वारा  केन्द्रीय  मंत्रिमंडल  के  सामूहिक  उत्तरदायित्व  के  किसी  भी  अधिकार  का  हनन  नहीं  किया  गया  है।  मैं  यह  स्पष्ट  करना  चाहता
 हूं।  a€|  (व्यवधान)

 रेल  मंत्री  (श्री  लालू  प्रसाद)  =  अध्यक्ष  महोदय,  हमने  कहा  था  कि  इनकी  दाल  गलने  वाली  नहीं  है।  ये  झांझा  बजाते  रह  जाएंगे।  कुछ  बनने  वाला  नहीं  है।  जय (व्य
 qe)

 MR.  SPEAKER:  The  House  stands  adjourned  to  meet  again  at  12.45  p.m.

 12.17  hrs.

 The  Lok  Sabha  then  adjourned  till  forty-five  minutes

 past  Twelve  of  the  Clock.


